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GOVER,NhIENT OF trI\DIA
I{XhIISTRY OF R.UR,AI- DEVELOPMENT

DEP,4R.TME]dT OF IIUR,AL DEVEI-OF,MENIT

RA.NYA S,AtsHIA

{JNST'A,RR.iED Q{JESTI0N N0.767
TO EE A}ISWER.ED OhI 27 .O7.2AIS

CONTT]ECII]ING V]I]L]L,AG]ES INI IR,A.NAST'ENAN W]iT]Hi ]R@A\DS

76'i, SHRJIRAM N.AR,\NN DUDI

Will the Minister of R.{JR..A[, D]EVjDn OPMENT be pleased ro stare:

(a) ihe percentage of villages having Fucca roads in Rajasthair and the details of schemes
formulated by Government to connect hamlets (dhanis) and village habitations witln new
roads in view ofthe desefi area;

(b) the details of funds sanctioned a:rd the length of approved roads under the Fradhan
Mantri Gram sadak yojana (pMGSy) in the state during the rast three yea$; and(c) the details of funds provided each year during the above period to the state Gorzernmen.r
for maintenance ofthese roads?

MnNISTE]R oF. SII,A.TE, nIN THE MINIMYoE#R.IJRAjL D]E,VEI,oFMENT
(sHrR.n SUDARSIHI.AN tsmt ac^a1t)

(a): Even though "Rurar Roads" are a state subject under the constitution, considering their
criticai importance for the overall deveiopment of rural areas, Govemment of India initi-ated a
Contraily Sponsored Scheme..pradhan Mantri Gram Sadak yojana (pMCSy),, and launched iton 25fi December, 20o0. The primary objective of Fradhan Iuantri Gram sadak yojana
(PMGSY) is to provide eonnectivity by way of an A -weathor road (with necessary cuh/erts and
cross-drainage structures, which is operabre throughout the year), to thc erigible uneonneetecr
habitations as per core-Network with a popuration of 500 persons (as per 200r census) and
a.bove in plain areas. hr respect of 'speeiar catcgory states, (riiorth-East, sikkim, nri.".rul
Fradeslr, Jammu & I{ashmir and {Jttarakhand), the Desert areas" the Tribar (sohedure v) areasand 88 seleeted rribar and Eackward distriets as identiried by the MiExistry oro'F{oir,,e
'AffairvPlanning commission, the objeetirie is to oonnect eligible uneonneeted ha6itatio'ls as pe:r
core-Netr'vork rarilh a }:opuration of 250 peruo*s anc! above (census 200 i ). The pr-ogramme
envisa-Bes single aii vyeather ooni:ectivitt,. The lJrograrrlmo also nermi,rs upgiariairon l,uc,:resedbco standardl) oi the exisi:ir,e; r12ri5 i* i;"t,<lic; cjisitrict:s where all ;tie eiigible i.,.icon..-lectea
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2AD-13 1,033 1,256 3"564 152
2At3-14 1,305 1,435 4,332 A1a

426
2At5-16 262

(e): As pcr FMGSY Proglarnme Guidelines, all PIvIGSY roeds will be covered by S-year

maintenance contracts, to bc entored into along with the construction contract, with the sarne

oontractor, in acoordance with the Standard Bidding Document (SBD). Maintenanee F'unds to
service the contraot will be budgeted by the State Govemment (as committed by the States at the
time of getting sanctions from Ministry) and pla-ced at the disposal of the State Rural Roads
Development Ageney (SRR.DA) in a separate maintenanoc account.

,4s reported by the State ofRajasthan, the details of funds provided by the State Govt. for
maintenance of FMCSY roads and its utilization are as undcr:

s. ln crore
Fimamcial
year

Maimtenaanace
ff um(ls
requined
(As per
aomtraats)

,\atual
!"elease l,o

SRR.D.A

Expemditune
hy SRRDA
dun'iulg the
frmamcial
year

2412-1,3 35.85 35.E5 4.0.51

2013- i4 25"52 25"62 19.45
20i4-t5 2_5.84 25.E8 I8.95

habitatiorrs of the designated population size ha-ve ireer: provideri all v{eathe,: cc,rtn"}ectiviti/.

Upgradation, howover, is not central to the programme.

Accordingly, the t\linistry has sanctioned projects of 62,434 llms of -roaci worlcs

(including upgradation) to provide connectivity ta 14,646 nos. eligible uneonneeteej traabitations

with total sanctioned cost ofRs. 12,125 erote to the State ofR.ajasthaq.

(b): The details of Projects sanctioned and the funds released to thc State of R ajastlran under

PMGSY, during the last three years and eurent year is as under:
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